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PROPOSALS TO DEVELOP THE DOMESTIC MINING SECTOR 

 

2025. DR. KANIMOZHI NVN SOMU: 

Will the Minister of MINES be pleased to state: 

(a) whether Government proposes to develop the domestic mining sector by adopting advanced 

mining technology from other countries; 

(b) if so, the details thereof including any MoU signed in this regard; and 

(c) the other steps taken by Government to promote eco-friendly mining in vulnerable eco-

sensitive zones in the country? 

 

ANSWER 

THE MINISTER OF MINES, COAL AND PARLIAMENTARY AFFAIRS 

(SHRI PRALHAD JOSHI) 

 

(a) & (b): The Ministry of Mines, Government of India has signed MoUs regarding technical 

exchange and development of mining sector with the Republic of Mali; the Kingdom of 

Morocco; the Republic of Peru; the Republic of Zimbabwe; the Plurinational State of Bolivia; 

the Federative Republic of Brazil; the Ministry of Energy and Mines, British Columbia; the 

Republic of Chile; the Florida International University Board of Trustees on behalf of its 

Department of Earth and Environment, College of Arts, Sciences and Education, United States 

of America; and Rosgeologia (Rosgeo) a legal entity incorporated under the laws of the Russian 

Federation. 

(c): Ministry of Mines has implemented Sustainable Mining by making provisions under 

Chapter-V of Mineral Conservation and Development Rules (MCDR), 2017. Rule 35 of 

MCDR provides for star rating of the mining leases based on the sustainable mining practices 

adopted by the miners. 

Star rating has been made mandatory under Rule 35(2) of MCDR, 2017 and every mining lease 

holder has to submit online self-assessment report before 1st day of July every year for the 

previous financial year, alongwith the digital images of mining lease area as per rule 34A of 

the said rules to the Regional Controller or the authorised officer of the Indian Bureau of Mines. 

Further, as per Rule 35(4) of MCDR, 2017 every holder of a mining lease shall achieve at least 

three-star rating within a period of four years from the date of commencement of mining 

operations and thereafter maintain the same on year- on- year basis. 
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